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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
MISC. APPLICATION NO. 136/2025
IN
ORIGINAL APPLICATION NO. 375/2025

IN THE MATTER OF:
S.D. WINDLESH o e APPLICANT

VERSUS
GOVT. OF NCT OF DELHI & ORS. ... RESPONDENTS

ACTION TAKEN REPORT ON BEHALF OF DEPUTY
CONSERVATOR OF FORESTS, CENTRAL FOREST DIVISION,
GNCTD

MOST RESPECTF ULLY SUBMITTED:

I. That this Hon’ble Tribunal was pleased to issue notice in the

present matter on 05.01.2026 in respect of the grievance raised by
the Applicant regarding illegal felling of trees from property
comprising C-4/169, Yamuna Vihar, Delhi. This Hon’ble Tribunal
directed the Deputy Conservator of Forest (North) to file the action
taken report as under:

“2. The above said OA was disposed of by this Tribunal by
order dated 29.07.2025 directing the Deputy Conservator of
Forest (North), Delhi to consider the complaint of the
Applicant dated 15.06.2025 and take appropriate action in
accordance with law.

3. The Applicant has filed MA No. | 36/2025 inter-alia
alleging that no action has been taken by the Deputy
Conservator of Forest (North), Delhi,

4. Notice of the Application be issued to Respondent No. 1
and 2 requiring them to file their compliance reports.”
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2. That on the next date of hearing, i.e., on 06.04.2026 it was clarified
by the counsel of the Answering Respondent that the jurisdiction
does not lie with the North Forest Division but with the Central
Forest Division and it was pointed out that the Applicant was very
well aware of the same as he had registered the Complaint with the
Answering Respondent and had also participated in the
proceedings throughout before the DCF (Central). Accordingly,
this Hon’ble Tribunal thus permitted the Answering Respondent to

file action taken report.

It is most humbly submitted that the office of the Answering
Respondent had received a complaint on 16.06.2025 from Sh. S.D.
Windlesh (the Applicant herein) regarding the alleged illegal
felling/damage of trees at property bearing No. C-4/169, Yamuna
Vihar, Delhi-110053, which was registered as Diary No. 1457.

That upon receipt of the said complaint, an inspection was carried
out by field staff of this office on 15.07.2025. During the said
inspection, it was found:

a. one Semal tree had been felled,

b. one Alstonia tree had been head-backed and

¢. one Alstonia tree had been pruned.
The said tree offences were carried out on the property of Sh.
Surender Pal Sharma, R/o S-25, Shalimar Garden Extension-1,
Ghaziabad, Uttar Pradesh-201005.

That based upon the inspection report and material available on

record, a Tree Offence Case under the provisions of the Delhi
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Preservation of Trees Act, 1994 was booked by this office and
proceedings were initiated before the Tree Officer/DCF (Central)

against the said owner of the property, Sh. Surender Pal Sharma.

That in pursuance of the aforesaid Tree Offence Case, notices were
issued to the booked offender as well as the complainant, requiring
them to appear before the Answering Respondent for the
proceedings initiated under the provisions of the Delhi Preservation
of Trees Act, 1994, Copies of all the notices issued in this regard
are annexed hereto as Annexure-1 (Colly.). The proceedings were
conducted before the Tree Officer/Deputy Conservator of Forests
(Central), during which all concerned parties were afforded
adequate opportunity to present their submissions and place

relevant documents on record.

That during the course of proceedings on 01.06.2026, it came to
the knowledge of this office that FIR No. 0361/2025 dated
29.07.2025 under Section 24 of the Delhi Preservation of Trees
Act, 1994 had already been registered at Police Station Bhajanpura
in respect of the same incident and allegations forming the subject
matter of the present proceedings. In order to ascertain the present
status and details of the ¢riminal proceedings arising out of the
aforesaid FIR, this office addressed a communication dated
02.07.2026 to the SHO, Police Station Bhajanpura, seeking the
relevant information. Copy of the FIR No. 0361/2025 dated
29.07.2025 and copy of the communication dated 02.07.2026
addressed to the SHO, Police Station Bhajanpura are annexed

hereto as Annexure-2 & Annexure-3 respectively.
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That, in response to the aforesaid communication:
received a letter from Police Station Bhajanpura 0" 13.07.
informing that FIR No. 361/2025 under Secti
Preservation of Trees Act, 1994 and Secti
Bharatiya Nyaya Sanhita, 7023 had been T€ i
complaint of Sh. Rajbir Singh Chaudhary S/0 Sh.

further been informed that the investigation in the @
sheet has already

urt, Delhi. A copy of the

Police Station Bhajanpura

foresald case

has been completed and the charge- been filed

before the Hon'ble Karkardooma Co
aforesaid communication received from

is annexed herewith as Annexure-4.

That in view of the aforesaid facts and with a view to avoid

multiplicity of proceedings and conflicting findings in respect of

the same cause of action, the proceedings pefore the Tree

Officer/DCF (Central) were kept in abeyance vide interim order
dated 16.06.2026, pending receipt of clarification regarding the
scope and present status of the criminal investigation. Copy of the

said interim order dated 16.06.2026 18 annexed herewith as

Annexure—S.

That the proceedings before the Tree Officer have not been closed
and shall remain subject to the further orders of this Hon'ble
Tribunal and the receipt of the status of the criminal proceedings
from the concerned police authorities and appropriate action, as
may be warranted under law, shall thereafter be taken’ in
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That it is thus wrong, false, disingenuous and misleading on the

part of the Applicant to allege that the office of the Answering

. : i rom
Respondent had taken no action on his complaint. As evident fi

above, this Respondent has acted promptly upon receipt of the

complaint from the applicant by carrying out inspection, booking

the Tree Offence Case, issuing notices and conducting hearings 1n

accordance with law.

That it is further prayed that since FIR No. 0361/2025 has been
registered by Police Station Bhajanpura, the SHO, Police Station
Bhajanpura may also be impleaded in the instant proceedings to
apprise this Hon'ble Tribunal of the status of the ongoing

investigation in the said FIR, if the same is deemed fit and proper.

That this office holds this Hon’ble Tribunal in the highest esteem
and respectfully submits that it shall abide by and comply with any
further directions/orders that may be passed by this Hon'ble

Tribunal in the present matter.

Dy. gonservator of [Fgppsts
entral Forest Di
Deputy Qensertvator S)fy" forests

g NERE Elfrest Mivision
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i
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 — 23853561)

F. No.48/DCF (C)/DPTA/Offence/25-26/ o) 0% — 8 5~

NOTICE UNDER DPTA, 1994

Whereas. it has been alleged that a tree offence has been committed by illegal
felling/damaging of tree/s located at C-4/169, Yamuna Vihar, Near Rathwala Mandir, Delhi-53,
which is a violation of the Delhi Preservation of Trees Act, 1994.

And whereas, the statement/presence of the person (s) this notice addressed to are
required to find out the factual position and to determine the extent ot offence according to its

merit.

Now, therefore, I, DCF(Central), Tree Officer, as empowered u/s 31 of the Delhi
of Trees Act, 1994 call upon you to appear before me on
.................... between 12 p.m. to 02 p.m. in the office of Dy. Conservator of Forest cum

Tree Officer, Central Forest Division, Kamla Nehru Ridge, Delhi-110007, in the event of failure
to appear, legal action will be initiated against concerned and the matter would be proceeded ex-

parte, As per DPTA, 1994.
To .
~ Sh. Surender Pal Sharma s/o Sh. Dayanand Sharma, R/o: S-25, Shalimar Garden

Extension-1, Ghaziabad — 201005, Mob: 9650186000, with direction to appear before the

undersigned.
Sh. Sachin, R/o: B-5/401, Yamuna Vihar, Delhi-110053, Mob: 9953999511, with

direction to appear before the undersigned.

Sh. SD Windlesh, O/o: Consultation Room, Block-I, Delhi High Court, Mob:
9811169203, with direction to appear before the undersigned.

The Section Officer (Hort.) MCD, Shahdara North Zone, Delhi 110032, with direction to

appear before the undersigned.
hﬂ
Tree Of% F
(Central Forest DiVision)

6

Date: )%. 0F.2025"
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 — 23853561)

F.No.l/DCF(C)/TOC/Misc./2024-25/ 30| 5 -3 Date: 3o [o 3/ 2625
ORDER

It is hereby informed that the hearing on tree offence case which was scheduled on
03.09.2025 has now been postponed due to administrative reason till further order. Next date of
hearing will be intimated soon.

Dy. Conservat %‘rcsts
Central Forest Division/Tree Officer
Copy to:-
L. Sh. Ajay Kumar, R/0: 28/3936, Ragarpura Vishnu Marg, Karol Bagh, Delhi-110005

2. Sh. Bhagwan Das, R/o0: 28/3936, Ragarpura Vishnu Marg, Karol Bagh, Delhi-110005

3. Sh. Ramphool Sharma, R/o Shop no. 35/4052, Ragarpura Vishnu Marg, Karol Bagh, Delhi-05

4. Sh. Arun, Sh. Chaman Lal & Sh. Babulal, R/o- Plot no.- 8679-8680, Arakashan Road, Arya
Nagar. Paharganj. New Delhi-110055

5. Sh. Ajay Kumar, R/o- Plot no.- 8651, 3" Floor, Arakashan Road, Arya Nagar, Paharganj, New

Delhi-110035

6. The Assistant Director (Hort.) MCD, Horticulture Department, Karol Bagh Zone, Delhi-110005

77 Sh. Vijay, I No. 50/16, Gali No. 1, Anand Parvat, Delhi-110005

8. Sh. Mohan Sharma, R/o: 164/A, East Moti Bagh. Sarai Rohilla, Delhi-110007

9. Sh. Ravinder Kumar, Mob; 9911077855

10. Sh. Bablu Bhatia. R/o- H.No.-873, near N.C. Joshi Hospital, Joshi road, Karol Bagh, Delhi-
110005

1. Sh. Harpreet Singh, R/o- 743/22, Joshi Road, Karol Bagh, New Delhi- 110005

12. Sh. Kanwarbir Singh, R/o- 2C/25, Block 2C, New Rohtak Road, Karol Bagh, Delhi-110005

13. The Deputy Director (Hort.) MCD, Room no. 411, Delhi Nagar Nigam, D.B.G. road, karol Bagh,
New Delhi-110005

14. Sh. Inderpal Singh, R/o- 2C/26, Block 2C, New Rohtak Road, Karol Bagh, Delhi-110005

15. Pratik Infrastructure, R/o: 875A, East Park Road, Karol Bagh, Delhi-110005

16. Sh. Deepak Kumar. 7 APR Quarter Motia Khan, Paharganj , New Delhi-110005

17. Sh. Surender Pal Sharma S/o Sh. Dayanand Sharma, R/o: S§-25, Shalimar Garden Extensicn-1,
Ghaziabad- 201005

18. Sh. Sachin, R/o: B-3/401. Yamuna Vihar, Delhi-110053

19. Sh. SD Windlesh, O/o: Consultation Room, Block-1, Delhi High Court, Delhi-03

20. The Section Officer (Hort.) MCD, Shahdara North Zone, Delhi 110032

21. Sh. Sanskar Aggarwal S/o Sh. Rajesh Agparwal, R/o 1-D, North End Road, Civil Lines, Delhi-54

22. Shri Vinayak Infraland Pvi. Ltd., through Managing Director, Mr. Lokesh Gupta, H. No. 6-B,
Plot no.-6, Under Hill road. Civil Lines, Delhi-54

23. Sh. Naseem Ahmed, R/o SB/1, Court Lane, Civil Lines, Delhi-110054

L

Dy. Conservat P{Uﬁ"sts
Central Forest Division/Trée' Officer
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007, (Ph: 011 - 23853561)

F. No.4$/DCF (CY/DPTA/Ofence/25-26/ 3932-%5 Datezjg/7/1-7 7

NOTICE UNDER DPTA, 1994

In continuation of this office notice F. No.48/DCF (C)/DPTA/Offence/25-26/2102-05
Dated 18.07.2025 on the matter of tree offence committed at C-4/169, Yamuna Vihar, Near
Rathwala Mandir, Delhi-53 which is a violation of the Delhi Preservation of Trees Act, 1994.

And whereas, the statement/presence of the person (s) this notice addressed to are
required to find out the factual position and to determine the extent of offence according to its
merit.

Now, therefore, I, DCF(Central), Tree Officer, as empowered u/s 31 of the Delhi
Preservation of Trees Act, 1994 call upon you to appear before me on
Q"lrc\ wat{WP M. in the office of Dy. Conservator of Forest cum Tree Officer,
Central Forest Division, Kamla Nehru Ridge; Delhi-110007, in the event of failure to appear,
legal action will be initiated against concerned and the matter would be proceeded ex-parte, As
per DPTA, 1994.

To
1. Sh. Surender Pal Sharma s/o Sh. Dayanand Sharma, R/o: S-25, Shalimar Garden
Extension-1, Ghaziabad — 201005, Mob: 9650186000, with direction to appear before the
undersigned. PR

o

Sh. Sachin, R/o: B-5/401, Yamuna Vihar, Delhi-110053, Mob: 9953999511, with
direction to appear before the undersigned.

3. Sh. SD Windlesh, O/o: Consultation Room, Block-1, Delhi High Court, Mob:
9811169203, with direction to appear before the undersigned.

4. Sh. Krishanpal Section Officer (Hort.) MCD, Shahdara North Zone, Delhi 110032, Mob:
9818228382, with direction to appear | before the undersigned.

Tree L?]‘)CF
(Central Forest Division)
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Dated 19.09.2025
Rathwala Mandir,
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m

GOVT. OF Nev
DEPARTMENT O pofuger PELHI

ST AND WiLp LIFE

NSERVATOR OF FORES
A NEF p)
DELHI-110007, (Ph: 01 - 23853561')“” RIDGE,

(3- 3o

NOTICE UNDER DPTA, 1994
In continuation of this o

Date: 5 5f) 24

ffice notice F. No.48/DCF (C)/DPTA/Offence/25-26/3882-85
on tbe matter of tree offence committed at C-4/169, Yamuna Vihar, Near
Delhi-53 which is a violation of the Delhi Preservation of Trees Act, 1994.

And whereas, the statement/presence of the person (s) this notice addressed to are

required to find out the factual position and to determine the extent of offence according to its
merit.

Pres

Central

Now, therefore, I, DCF(Central), Tree Officer, as empowered /s 31 of the Delh:‘
rvation of Trees _ Act, 1994 call upon you to appear before rrgfﬁ;r
D@gat\:w?PM in the office of Dy. Conservator of Forest cum Tree >

orest Division, Kamla Nehru Ridge, Delhi-110007, in the event of failure to appear,

_parte, As
legal action will be initiated against concerned and the matter would be proceeded ex-parte
per DPTA, 1994.

To

. §.25. Shalimar Garden
: der Pal Sharma s/o Sh. Dayanand Sharma3 R/f’- S_ ,
- lsil;teﬁsl:?x:i Ghaziabad — 201005, Mob: 9650186000, with direction to appear before the

undersigned.

2. Sh. Sachin, R/o: B-5/401, Yamuna Vihar, Delhi-110053, Mob: 9953999511, with

direction to appear before the undersigned.

3‘ Sh. SD Windlesh, O/o: Consultation Room, Block-I, Delhi High Court, Mob:

9811169203, with direction to appear before the undersigned.

4. Sh. Krishanpal Section Officer (Hort.) MCD, Shahdara North Zone, Delhi 110032, Mob:

9818228382, with direction to appear before the undersigned.

Tree Offic &F
(Central Forest Division)
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To

4. Sh. Krishanp
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GOVT. OF NC'T
VA . O OF DELHI
OFFACE Of:?lﬁ"‘lan“EIr;g OF FOREST AND WILD LIFE
et EPUTY CONSERVATOR OF FOREST
FORES T DIVISION, KAMLA NEHRU RIDGE
JLHI-110007, (Ph: 011 — 23883561) !

pated: |7 [u|24

INTERIM ORDER

Date of Hearing: 15.04.2026
Sh. Surender Pal Sharma (Accused) — Absent
Sh. Sachin (Complainant) - Absent

Sh. S. D. Windlesh (Complainant) — A
Sh. Krishan Pal Section Officer (Comp

h. Krishan Pal Sect
d absent without any intim

bsent
lainant) - Present

ion Officer (Accused) ap
ation.

peared in

On the date fixed for hearing only S
person, while all the persons remaine

f the above, another opponunity is

hereby granted to all pérties to appear pefore

In view O
this Court on the next date of hearing.
The next date of hearing is_6 Zg z% at_\vgoO p.M. at the office of the undersigned.

-25, Shalimar Garden

‘Sharma R/o: S
to appear before

Sh. Dayanand.
th direction

1. Sh. Surender Pal Sharma S/o
5, Mob: 9650186000, wi

Extension-1, Ghaziabad-20100
the undersigned.
110053, Mob: 9953999511, with

2. Sh. Sachin, R/o:

direction to appéar
3. Sh. SD Windlesh, O/o: Consultation Room, Block-I, Delhi High Court, Mob:

9811169203, with direction to appear before the undersigned.
er (Hort.) MCD, Shahdara North Zone, Dethi 110032,

jon to appear before the undersigned.

B-5/401, Yamuna Vihar, Delhi-
before the undersi gned.

al Section Offic
Mob; 9818228382, with direct

[Fﬂérests

Dy. Conservat

Central Forest Division/Tr'ee Officer
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_GOVT.OFNCT OF 1
DE : YELHI
Olﬂ(f:im!‘rmpin OF FOREST AND WILD LIFF
CENTRAL FORE DEPUTY CONSERVATOR OF FOREST
EST DIVISION, KAMLA NEHRU RIDGE.
DELHI-110007, (Ph: 011 - 23853561)

F. No.48/DCF(C)/DPTA/offence/2025-26/ | 263 -46 pated: (u 27~ 777
INTERIM ORDER
Date of Hearing: 06.05.2026
Accused)

To

" The next date of hearing is 26 ,5‘2‘ at |2SOPM.atthe office of the

Sh. Surender Pal Sharma, represénted through his son Sh-
Present

Sh. Sachin (Complainant) - Absent

Sh. S. D. Windlesh (Complainant) - Absent

Sh. Krishan Pal Section Officer (Complainant) - Absent

Gaurav Sharma, representat

On the date fixed for hearing, only Sh. i
while all other persons remained absen

Sharma (Accused), appeared in person,

intimation.
In view of the above, another opportunity is hereby granted to all parties to appear pefore this
Court on the next date of hearing.

undersigned.

1. Sh. Surender pal Sharma S/0 Sh. Dayanand Sharma R/o: §-25, Shalimar Garden
Extension-1, Ghaziabad-201005, Mob: 9650186000, with direction to appear before the

undersigned.
B-5/401, Yamuna Vihar, Delhi-110053, Mob: 9953999511, with

2. Sh, Sachin, R/o:
before the undersigned.

direction to appear.
3, Sh. SD Windlesh, O/o: Consultation Room, Block-I, Delhi High C .
9811169203, with direction to appear before the undersigned. gh Court, Mob:

4. Sh. Krishanpal Section Officer (Hort,) MCD, Shahdara Nort ; 2
9818228382, with direction to appear before the undersign(;ih Zans, Dl 110032, Mob:

Dy. Conserv
E\ orests
Central Forest Division/Tree Officer
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 GOVEOFNCT OF §

- LI

orr” : ‘(‘)AFRTII?:-‘EI?: OF FOREST AND WILD LIFF

OFFICE OF THE 1 EPUTY CONSERVATOR OF FORFST
, EST DIVISION, KAMIA NEHRU RIDGE,
DELRI-110007, (Ph: 011 - 23853461)

F. No.1DCF (C)/TOC/Misc./2026-27/ 1399 - 1u2? Date: 14/ 05 294

ORDER

It is to inform that due to administrative reasons, hearings of all the {rc® offence ca-w;
scheduled to be held on 26.05.2026 in the Court of Tree Officer (Central has been pOStPOTE

and will be rescheduled on 01.06.2026 at the same time respectively.

’ es
.

Copy to:- : '
1. Sh. Jasbir Singh (President, RWA), 76, Sukh Vihar, East De1h1-11005} o
2. Sh. Rahul Jain (The General Secretary, RWA), Sukh Vihar, East Delhi- ,

9810683498
3. Sh Yashvir Singh (Choudhary) Delhi Nagar Nigam Hort. Dept., Ward No. 209, Sukh

Vihar, Delhi-51, Mob: 9911 167743 o

4. The Deputy Director (Hort.), Shahdara South Zone, Ground Floor, Dy. Commissioner
office, 419, Patparganj Industrail Area, Udyog Sadan, Delhi-110092 .

5. Sh. Satinder Kumar Suri, R/o-1 1/21, Gali no.-5, New Ganesh Park, Shivpurl, Krishna

‘ Nagar, Delhi-110051, Mob: 9818879283.
6. Sh. Pradecp Kumar S/o Sh. Babu Ram, R/o-101, Vohlada Baghpat, U.P.-250601.

7 s, Krishan Pal §/0 Sh. Bhagirat, R/o: H1No-28, Gali No. 2, Balmiki basti, Rashid
Market, Krishna Nagar, East Delhi, Delhi-110051. _

8. Sh. Yashvir Singh MCD Supervisor, Shahdara South Zone, Dy. Commissioner
Office, 419, Ground Floor, Udybg Sadan, Patpargan] Industrial Area, Delhi-110092.

9. The Director (DCM), Central Square Complex, DCM Flatted Factory Complex, 20,
Manohar Lal Khurana Marg, Bara Hindu Rao Delhi-110006.

10, The Director, M/s Purearth Infrastructure Ltd., 20, Manohar Lal Khurana Marg, Bara
Hindu Rao Delhi-110006.

11, The Director, M/s Kamayani Facility Management Pvt. Ltd, 20, Maoohau Lal
Khurana Marg, Bara Hindu Rao Delhi-110006.

12. Sh. Deepak Aggarwal, Unit Holder P3-216 Plaza -3, Central Square Complex (Also

Kaown As DCM Flated Factory Com
" plOX), 20 Ma h ’ ’ Moars. Racs
Hindu Rao, Deli-1 10006, Mab: 9811258265, Lal Khurana Marg, Baca

13, Shamim
§/0 Tasleem R/o- F-139, Jafrabad Service road, China Bazaar, Delhi-32

14, Sh. Amin :
55 S S S Dy 8 Whss o)
Extension-1, Ghazisbad - 201005, Mo 9658(1)‘:;?(:60%: e Shelimar Gardes

12
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16. SN, Sachin. R/o 18.8/401, Yamuna Vikat, Delhi- 110653, Mok 99539994511

17. Sh. SD Windlesh, 0/0: Consltation Room, Block-1, Dethi High ¢ ot "A ‘
0811169201 y Cemrt, Mabr

IR Sh. Krishanpal Section Officer (Hort.) MCD, Shahdara North Jone. Dethi H10VL.

Mob: 9818228382
19. Sh. Sunil Tyagi (MCD) Section Officer, Adatsh Nagar, Dethi-33, Mob: Ky1V 455714

50. The Owner, 1. No. C-196/97, Gali no. 8, Majlis Park, Adarsh Magar, Delhi-3%

21.Sh. Nilesh Goyal R/o: B-270, Majlis patk, Adarsh Nagar, Delhi-3%, Moty
9315253388

2. Sh. Dinesh Bhardwaj, Mob: 9716684700 (order may be serv

23.Sh. Anil Jain, R/o: F-385, F-Block, Chand Bagh, Main
Diamond Public School, Karawal Nagar, Delhi-94

24. Mohd. Umar S/o Islamuddin R/o-F81A, Gali no.
Nagar, Delhi-94 )

25. Sh. Parveen & Sh. Bitoo, Mob: 8368406150 Notice may pe served through Whatsapp

26. The Deputy Director (Hort.), Shahdara South Zone, Ground Floor Office, 419, Udyog
Sadan, Patparganj Industrial Area, Delhi-92 ' ~%

27, Sh. Balvir Singh, Rlo: X/1751, Gali No. 10, Rajgarh Colony, Delhi-31, Mob:
9212218983

28.Sh. Rajkumar Ro: D-block, Harijan Basti,

9212404927
29. Sh. Udam Singh R/o Rama Garden Karawal Nagar, Delhi-94, Mob: 991 1588225

ed through WhatsApp)
Wazirabad road, Near

3, Chand Bagh, F block, Karawal

Karawal Nagar, Delhi-94 Mob:

/\Fn“
Dy. Conservato orests
Central Forest Division/Tree Officer

13
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GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OTFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)

» 16 06 -2026
F. No.48/DCF(CY/DPTA/offence/2025-2¢7 3 026 - Q4 Dated: |6 =©

To

1. Sh. Krishanpal Section Ofﬁcqr (Hort.) McD, sy

INTERIM ORDER

Date of Hearing: 01.06.202¢

Sh. Surender Pal Sharma (Accused) - Absent

Sh. Sachin (Complainant) - Absent

Sh. 8. D. Windlesh (Complainant) - Present .

Sh. Krishan Pal Section Officer (Complainant) - Absent

i i i in person,
On the date fixed for hearing, only Sh. S. D. Windlesh (Complamgnt) appeared in p s
while all other persons remained absent without any intimation.

e L L R T

" Itis further submitted that the Tree Officer has come to know that an FIR vide no. 0361/2025

dated 29.07.2025 u/s 24 of DPTA, 1994 pertaining to the same location and the same offence
had already been registered at the Bhajan Pura Police Station and is still under process on the
part of Delhi Police,

In view ol above mentioned facts the Tree Officer Central hereby

halts the proceedings in the
present matter under DPTA, 1994, -

I. Sh. Surender Pal Sharma S/o Sh. Dayanand Sharma
I:xtension-1, Ghaziabad-201005, Mob; 9650 | 86000,

2. Sh. Suchin, Rfo: B-5/401, Yamuna Vihar,

R/o: S-25, Shalimar Gavrden

Delhi-110053, Mob: 9953999511,
Sh.SD - Windlesh, O/o: Cansulintion Room, Block.|, Delhi High

-y

9811169203 Court, Mol

ahdara North Zone
ne
9818228382, ‘

Central g

orest Division/Trc * Officer

Delhi | 10032, Mob:

Dy, Conseryy tor G (‘;L{,{:

14
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FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)
(nam g RuK)

(um 173 &Y, . @, ga., ¥ srnfa)

District (Re):  NORTH EAST (DELH) Year(a): 2025 p.s.(arm):  BHAJAN PURA
FIRNo(mgfa): 0361 Date & Time of FIR (a Reri 1 wqw ): 29/07/2025
Act(s)(afdfam ): Section(s)(um(d)):
- DELHI TREES CONSERVATION ACT 1994 24
"~ THEBHARATIYA'NVAYA SANHITA (8Ns), 2023 303(2)
. Occurrence of Offence (3T & wem):

Date To(RAim a®):  13/07/2025

(@ Day(fem):  SUNDAY Date From(RAim d):  13/07/2025
Time Period (¥wa Time From (T ) 15:00 hrs Time To (@@ @®):  15:00 hrs
(b Information received at P.S,(ar wgi gEAT AW §E  Date(Rmim): 29/07/2025 Time 18:18 hrs
‘(c)General Diary Reference (dummar Entry No.wRaf2  105A Date/Time 29/07/2025 18:38

. Type of Information (g1 @1 Written
5. Place of Occurrence (91T ):

(a) Direction and Distance from P.S (I & gt st~ N/A, 01 Km(s) Beat No(efiz &.) : NA

(b) Address(m): ,C-4/169 ,YAMUNA VIHAR ,DELHI
(¢) In case, Outside the limit of the Police Station (afe ar dw & arge § ):
Name of P.S(ZT=T &1 M) District(frm):

. Complainant / Informant (Rrsraaaat /gaaraaf ):

(a Name(Am1): RAJBIR SINGH CHAUDHARY (S/0) LALMAN

(b Date/Year of Birth (a=7 fafy 1980 Nationality (fiaan):  INDIA
{c)Passport No.(UTadié &.): Date of Issue (7 7 & fafd Place of Issue (918 T &
(d Occupation NOT KNOWN
(e Address(gm): C-10 NARSARI, YAMUNA VIHAR WARD NO. 232, DELHI, NORTH EAST, DELHI, INDIA,
9718623428,
. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessa i
ry)(@Ta/ wfoy /e
71 Q¢ R afga avfa Y

+ Reason for delay in reporting by the complainant/informant (Rerawaf / sammemaf gmar e 3 @ & T % wr):

NO DELAY

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

SL.No. (%.:4.) Property Type(Description) Est. Value(Rs )OI (3 )
A MG
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-
District NORT™HEAS e S RN FURA Year: 028 FIR No; 0363 Date: 2910712075

10‘(0“\ valutof property stolen (MM g3 araf w &
111nquest Report / V.0, Case No,, If any (g witar Raé | g, &t 1., 1 A

12FAR.
R. Contents (attach separate sheet, if required)(nam gt Raxé dea).

Jar ¥ D W o

4/169 ammﬁmﬁ‘ﬁﬂwm % 5 R 13/07/25@@%;%5 7090 C-

TR - G W T e 2 e R T e e faer i v 3 T

?ETEI W:WE’WW@%\ W‘““Wﬁ?ﬁgﬂﬁgﬁﬁ%g«ﬂa&ﬁmgmﬁsﬁmw

fRig Arerdt & 70 232 E%T? gy i o ged e e &1 29/07/23 S0 &

€ 232 9718623428 Attested Py il s sjo e R 0 g g
F0707125 BIVIGE DD no. 03 AT M b officer gd 31Nt T
W I U/S 24 Delhi Pre A T Written Complaint 74 ps| 7 feft Complaint, @ gt & e

mm% R ‘ﬁ;ﬁ%{anon of Trees Act, 1994 & 303(2) BNS mmﬁmm 2l I
incident - 13/07/25 at ‘F@Wﬁﬁiﬂk No. 3 e &R it g &l Date and time of
and time 6f handing 1 hatound 3:00 PM Place of incident - C-4/169, Yamuna Vihar Delhi Date
Lavaniya D-3005 P9 ehrir - 29/07/25 at 18:18 PM SD English Manish 29/07/25 PSI Manish
D-3005 9TEd &R ,3351 S%ga;%]%‘lg“ TFRIETE) e e} vorE S Iy T PSI Manish Lavaniya
T FIR No. 361/2025 U AT 26 T G TR 61 ST SR T T 1R
’P\rt“Oper.ator hess /l'sk24 Dethi Preservation of Trees Act 1994 & 303(2) BNS @1 CCTNS
SH anmall m“ﬁ"fﬁmﬁﬁma Computerized Copy of FIR, STgew I

HO ¥ PSI Manish Lavaniya D-3005 ¥ gam ! 1 T &1 & 3w FIR & T 1 T T

R aRat Ig SR Y da & g1 gt weqd g Checked By ASI/DO

13 Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at ltem No. 2:

(ﬁ@m@:i%mamﬁﬂmma%mmmumd.z.ﬁmam%mz):

(i)Registered the-case and took up the OR (@)
(sreor 2o Fan T I & fag o
(ii)Directed (Name of the 1,0.)(Fia SrfdraTd @ AW MANISH  LAVANIYA Rank (T):
S| (SUB-INSPECTOR)
No(d.): 16230198 to take up the investigation (@ g A T A A B fore Frdq R mar) OR

(il Refused inyestigation due to(319 OR (3 @ SR o )

(iy) Transferred to p.S(name)(aTA1): District(fre):
on point of jurisdiction @ A ¥ O FEiaa)

F.IR read over to the complalnant[informanl,admmed to be correctly recorded and a copy given to the

freeofcosu(ﬁmmmf/quwmafnﬁmﬁrﬁuzmqm‘mﬂ.ﬁﬁfﬁmW@ﬁ‘ﬁﬁ%ﬁﬁ!ﬂmﬁam’i

R.OA.C(am.a.qY):

16
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District NORTH vAsy Ok

PSS oy PURA

Year:  angy

14Signature | Thumpy IMbression

mp; ainam | Informant;

TR | 3tpS 7w ey,

15 Date and_ Time of despatch o the court:
- (STETeE B Saw i Rt 3k ).

17

L] "
FIR No: 0361 Date:  29/07/2025

Signature of Officer

Name(Am):VINOD KUMAR

Rank (ug); ASST. SI (ASSISTANT SUB-INSPECTOR)
No.(®): 28961317
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i GOVT. OF NCT OF DELHI
P T ~ A e A
op.:,é’;"(;},_".,.',;“"“] OF FOREST AND WILD LIFE
CENTRAL F EDEPUTY CONSERVATOR OF FOREST
“NTRAL FOREST DIVISION, KAMILA NEHRU _INGE.
DELIN-110007, (Ph: 011 - 23883561)

Date: 0.2~ © 9- Pl

F. No.d8/DCEF(C)Y/DPTA/Offence/25-26 @ 309

To
The Station House Officer,
Police Station Bhajan Pura
Delhi - 110053

Sub: Status of the F.L.R. vide no. 0361/2025 dated 29.07.2025-reg.

ne to the notice of this office
ered at
110053.

that an F.I.R. vide no.

It is hereby informed that it has co |
Police Station Bhajan

0361/2025 dated 29.07.2025 u/s 24 DPTA, 1994 has been regist

Pura regarding illegal felling of tree at C-4/169, Yamuna Vihar, Delhi-
DPTA, 1994 has been book

Since the case under appropriate sections of
Police Station, so in the view of above mentioned facts and observations you @
directed to intimate the status of the case registered vide F.I.R. no. 0361/2025 In thi

ed by your
are hereby
s office at

the earliest.

Encl: Copy of F.I.R.
Dy. Conservator 0

Central Forest Division



VEYE

.
Please refer to diary no. 4315 Dt. 04/07/2026 R/SHO Bhajanpura £ 27‘;)/( 25

The Dy. Conservator of Forests

Central Forest Division

Kamla Nehru Ridge, Delhi-07

Sub: Status of FIR no. 361/25 dated 29.07.2025

R/Sir,
(2} BNS

94 & 303
It is submitted that an FIR no. 361/25 U/S 24 Delhi Trees Conservation A;t 130!’1 = oo
was registered on the complaint of Rajbir Singh Chaudhary /0 Lalman. The |nve; grcted in the hon’ble
mentioned case has been completed. The chargesheet of the case has been subm
KKD courts.

Submitted Please.

L)

% B
Sl Mams% av?lmya, D-3005

PS Bhajanpura

s %,t;.,:l PURA
PS éé &Ii;stt pelhi

19



F. No.48/DCF(C)/DPTA/loffence/2025-26) 9

To

141 Prparira~ DO

5i"€}'.\
uff
4
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)

b‘hg -qq Dated: |

INTERIM ORDER

Date of Hearing: 01.06.i026

Sh
Sh
Sh
Sh

On the date fixed for hearing,
while all other persons remained absent wit

© s urlhér submitted lﬂzﬁ lhe.Trcc
dated 29.07.2025 u/s 24 of DPTA,
had already been registered at the Bh

pat

In view of

PI'L'

_ Surender Pal Sharma (Accused) — Absent

_Sachin (Complainant) - Absent.
_g. D. Windlesh (Complainant) —Present .

_Krishan Pal Section Officer (Complainant) - Absent

only Sh. S. D. Windlesh (Complainant) appeared in person:

hout any intimation.

e iy T P T Ty et e . * - -

Officer has come to know that an FIR vide no. 0361/2025
e location and the same offence

1994 pertaining to the sam
ajan Pura Police Station and is still under process on the

1 of Delhi Police. .
above mentioned facts the Tsee Officer Central hereby halts the proceedings in the

r under DPTA, 1994,

sent matte

gh, Surender Pal- Sharma S/o Sh. Dayanand Sharma l{/o; §-25, Shalimar Garde
iabad-201003, Mob: 9650186000, .. Shalimar Garden

[:xtension-1, Ghazi
Sh, Sachin. R/o: B3-5/401, Yamuna Vihar, Delhi-110053, Mob: 9953999511

sh. SD Windlesh, O/o: Consuliation Room, Block-l, Delhi High Court, Mob:

9811169203.
Sh. Krishanpal Section Offic

er (Hort.) M { , .
o8| $208387, 4 {Ho ) MCD, Shahdara North Zone, Delhi 110032, Mob:

Dy. Conservator -c{;‘lsts
Central Forest Division/Tret Officer



